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19TH APRIL, 2005 

Applicant present in person. Shri V.S.Masurkar for the 

Respondents. 

The applicant wanted to withdraw the Review Petition 

unconditionally. She requested to aIldw her to withdraw unconditionally. 

The learned counsel Shri Mdsurkar requested for the cost as he was required 

to contest the matter. As the applicant wanted to withdraw Review Petition 

the earlier MP Nos.838/2004, 254t2005, 255/2005, are disposed of The 

applicant is allowed to withdraw the Review Petition. 

Review Petition 60/2003 is disposed of as withdrawn. No 

order as to costs. 	 vv" 
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